
IN THE HIGH COURT OF JUDICATURE FOR RA"'ASTHAN AT JAIPUR BEI{CH. JAIPUR
CATEGORY.WSE MONTHLY STATEi'ENT OF CASES FOR THE MONTH OF MARCH. 2024

INSTITUTION DISPOSAL
S.No. KIND OF CASES

PREVIOUS

BALANCE FB DB SB TOTAL DB SB TOTAL
CLOSING

BAI-ANCE

MAlllt eASES:- 01.03.202I 3l.03.202,a

CIVIL SIDE:.
1 CIVIL FIRST APPEAL 13100 0 2 u 86 0 1 55 56 13130
2 CIVIL SECONO APPEAL 4970 0 0 34 u 0 0 47 47 4957
3 EXECUTION FIRST APPEAL 95 0 0 2 2 0 0 0 0 97
4 EXECUTION SECOND APPEAL 24 0 0 0 0 0 0 0 0 24
5 CIVIL MISC. APPEAL 35320 0 80 334 414 0 50 862 912 34822
6 CIVIL REVISION 643 0 0 4646 0 0 26 26 663
7 CIVIL REVIEW 868 0 6 16 22 0 16 18 34 856
8 INCOME TAX REFERENCE 0 0 0 0 0 0 0 0 0 0
9 OTHER TAX REFERENCE 126 0 3 0 3 0 2 0 2 127

'10 TAX CASES 0 0 0 0 0 0 0 0 0 0
11 CUSTOM APPEAL 14 0 0 0 0 0 0 0 0 14
't2 INCOME TAX APPEAL 430 0 I 0 I 0 4 0 4 435
13 WEALTH TAX APPEAL 4 0 0 0 0 0 2 0 2 2
14 SALES TAx REVISON 606 0 0 15 15 0 0 0 0 621
15 TESTAMENTARY CASES 0 0 0 0 0 0 0 0 0 0
16 COMPANY PETITION 6 0 0 0 0 0 0 0 0 6
17 COMPANY EXECUTION PETITION 0 0 0 0 0 0 0 0 0 0
18 COMPANY APPEAL 7 0 0 0 0 0 0 0 0 7
19 COMPANY APPLICATION '133 0 0 0 0 0 0 0 0 133
20 COMPANY SUIT 16 0 0 0 0 0 0 0 0 16
21 COMPANY LIQUION. CASES 34 0 0 0 0 0 0 0 0 u
22 ELECTION PETITION I 0 0 0 0 0 0 2 2 t
23 SPECIAL APPEAL (CIVIL) 33 0 1 0 1 0 0 0 0 u
24 SPECIAL APPEAL (WRITS) 2503 0 48 0 48 0 72 0 72 ?479
25 CIVIL CONTEMPT 1930 0 20 52 72 0 23 65 88 t914
zo CIVIL WRITS 93226 0 135 1537 1672 0 330 2295 2625 92273
27 RECRIMINATION PETITION 0 0 0 0 0 0 0 0 0 0

673 0 0 2 2 0 0 14 14 66128 CROSS OBJECTION

29 CIVIL REFERENCE 7 0 0 0 0 0 1 0 ,| 6
30 CIVIL TRANS. APPLICATION 190 0 0 48 4E 0 0 65 65 173

CIVIL MISC. APPLN. (W,AKF TRIBUNAL) 63 0 0 5 5 0 0 2 2 6631

3952 l5lTOTAL (A) 155029 0 304 2175 2479 0 501 :145{ 1556

CRIMINAL €IDE!
0 0 0 0 0 0 1'l MURDER REFERENCE 1 0 0

210 254 0 3 95 98 301962 CRIMINAL APPEAL 30040 0 44
170 0 0 215 215 128833 CRIMINAL REVISION 12928 0 0 170

648 6,48 0 0 524 524 235981 CRIMINAL MISC. PETITION
(u/s ,r82 cR.P.C.)

23/.74 0 0

't289 0 0 1377 't377 22235 CRIMINAL MISC. BAIL
(u/s 438 & 439 CR.P.C.)

2311 0 0 1289

4 0 1 0 1 236 CRIMINAL CONTEMPT 20 0 4 0
0 0 0 17 CRIMINAL REFERENCE 1 0 0 0 0 0

35 49I HABEAS CORPUS 48 0 36 0 36 0 35 0
931 0 5 100 105 0 1 7 I 10289 CRIMINAL LEAVE TO APPEAL

2076 0 33 193 226 0 26 2',t1 237 2065t0 CRIMINAL WRITS

1 0 0 0 0 0 0 0 0 ,|
11 CRIMINAL REVIEW

2129 2195 7206871831 0 122 2610 2732 0 66TOTAL (B)

s211 0 567 s880 6447 225624(A+B)TOTAL 226860 0 426 1785
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IN THE HIGH COURT OF JUDICATURE FOR RA.'ASTHAN AT JAIPUR BENCH. JAIPUR
CATEGORY.WSE MONTHLY STATETVIENT OF CASES FOR THE i'IONTH OF MARCH. 2024

INSTITUTION DISPOSAL
S.No. KIND OF CASES

PREVIOUS

BALANCE FB DB SB TOTAL FB DB SB TOTAL
CLOSING

BALANCE

MISC. CASES::- 01.03:02 31.03.2024

CRIMINAL SIDE:-
'l CRIMINAL MISC.APPLN. :-

(CRIMINAL INTER. APPLN.)
1 BAIL IN CRIMINAL APPEAL 5416 0 50 135 185 0 121 169 290 5311
2 BAIL & STAY IN CRL.REVISION 4761 0 0 124 124 0 0 145 145 4740
3 BAIL & STAY IN CRL.MISC.PET 22527 0 0 564 564 0 0 398 398 22693
4 EAIL&STAY IN CRL.TRAN. PEI. & CRLW 1850 0 0 167 167 0 0 190 190 1827
5 BAIL & STAY IN CRL.CONT.PET 0 0 0 0 0 0 0 0 0 0
6 BAIL & STAY IN CRLLA 19 0 0 1 1 0 0 0 0 20
7 CRIMINAL MISC. APPLICATION

(Arising over Crl. Main Cases) 980 0 1 46 47 0 2 35 37 990

TOTAL (c) 35553 0 51 1037 't088 0 123 937 1060 35s81

2 CRIMINAL TRANSFER 90 0 0 4 4 0 0 3 3 91
3 STAY IN HABEAS CORPUS 14 0 1 0 1 0 0 0 0 15

TOTAL (D) 104 0 1 4 5 0 30 3 106
TOTAL (c+D) 356s7 0 52 1041 1093 0 123 940 1063 35687

(A+B+C+D)TOTAL 262517 0 478 5825 6304 0 690 6820 7510 261t11
CIVIL SIDE:-

1 CIVIL INTER.CASES:-
1 STAY IN I. T. APPEAL 44 0 0 0 0 0 0 0 0 44
2 STAY IN W.T. APPEAL / CUSTA 16 0 0 0 0 0 2 0 2 14
3 STAY IN O. T. REFERENCE '112 0 ,| 0 1 0 2 0 2 1',t'l
4 STAY IN S. T. REVISION 515 0 0 13 13 0 0 1 1 527
5 STAY IN CIVIL IST APPEAL 4469 0 1 72 73 0 2 92 94 4448
6 STAY IN CIVIL 2ND APPEAL 2333 0 0 36 36 0 0 49 49 2320
7 STAY IN EXE. FIRST APPEAL 101 0 0 2 2 0 0 0 0 103
I STAY IN EXE. 2ND APPEAL 23 0 0 0 0 0 0 0 0 23

10205 0 47 115 162 0 44 138 182 101859 STAY IN C. M. APPEAL
STAY IN CIVIL REVISION 617 0 0 46 46 0 0 25 25 63810

20 0 0 0 0 0 0 0 0 20't1 STAY IN CIVIL CONTEMPT

0 1 0 0 0 0 2512 STAY IN SPL. APPEAL (CIVIL) 24 0 1

182 0 0 42 42 0 0 58 58 'r6613 STAY IN CIVIL TRANS. APPLN.

0 0 0 0 0 0 2314 STAY IN COMPANY CASES 23 0 0
0 46 0 64 0 64 220315 STAY IN SPL. APPEAL (WRIT) 2221 0 46

158/. 6004616 STAY IN WRIT PETITION 60164 0 103 1363 1466 0 242 1342

2061 80896TOTAL (E) 81069 0 t99 1589 1888 0 356 1705

287 327 4483CIVIL MISC. APPLICATIONS 4501 0 45 264 309 0 402
194 1241312239 0 69 299 368 0 51 1433 CIVIL MISC. CASES U/S-s

0 00 0 0 0 0 0 0 04 EXE. MISC.APPLICATION

0 0 0 0 0 0 1LEAVE TO APPEAL TO S.C. 1 0 05

677 0 9l 430 521 16897TOTAL (F) 16741 0 114 563

97810 0 313 2252 2565 0 47 2135 25E2 97793(E+F)TOTAL
133467 0 365 3293 3658 0 570 3075 3645 133480(c+D+E+F)TOTAL

360327 0 791 8078 8869 0 1137 8955 10092 359104GRAND TOTAL (A ro F)
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